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tion of the Delhi Administration in

consultation with the Delhi Develop-
ment Authority.

The New Delhi Municipal Commit-
tee has, however, not been able to
allot shops to the repatriates as only a
limited number was available with the
Committee.

Storage facilities for Cochin Refinery

2634, Bhri Yashpal Singh: Will
the Minister of Petroleum and Chemi-
cals be pleased to state:

(a) whether it is a fact that sub-
stantial sums were spent on building
storage facilities for Cochin Refinery
when similar facilities were already
available there; and

(b) it so, the reasons therefor?

The Minister of Petrolcum and Che-
micals (Shri Alagesan): (a) and (b).
Every refinery has to have a minimum
level of storage accommodation within
its premisecs for operational purposes.
Such a level of facility has been provi-
ded within the Cochin refinery.

Reclamation of used Lubricating
Ofls

2635, Dr. M. M. Das:
Shri B. K. Das:
Shri M. L. Dwivedi:
Shri S. C. Samanta:
8hrt Subodh Hansda:
Shri Bhagwat Jha Asad:

Will the Minister of Educatiom be
pleased to refer to the reply given to
Unstarred Question No. 137 on the
2nd November, 1986 and state:

(a) whether the reclaimed lubri-
cating oils have been found of re-
Quisite quality; and

(b) whether any patent has been
taken out for the process?

The Minister of Information and
Broadcasting (Shri Raj Bahadur):
(a) The reclaimed 1lubricating ofl
obtained from the 50 gallonsibatch
pilot plant at the Indian Institute of
Petroleum has been found to be of the
requisite quality as judged by stan-
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dard engine tests after treatment with
the necesgsary additives.

(b) No, Sir,
0Oil Deposits in Alleppey

2636. Shri Vishwa Nath Pandey:
Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that traces
of Oil deposit have been found at the
Arour Chemical Industrial Estate neac
Alleppey; and

(b) if so, steps taken to explore the
same?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) No
such information has been received
by the ONG Commission.

(b) Does not arise.

Naga Hostiles

2637. Shri Vishwa Nath Pandey:
Will the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that one
contractor of Mantpur PW.D. was
shot dead by a gang of armed Naga
Hostiles near the inspection bungalow
in Tengnoupal sub-division of Mani-
pur on the Indo-Burma Road on the
20th August 1966; and

(b) if so, Government’s reaction

thereto?

The Deputy Minister in the Ministry
of Home Affairg (8hri Vidya Charam
Shukla): (a) Yes. Sir.

(b) A case has been registered by
the police and is under investigation.

N.D.S. Instructors

2638. Shri Vishwa Nath Pandey:
Shri H. C. Linga Reddy:
Shrimati Renmu Chakravartty:

Will the Minister of Edueation be
pleased to refer to the reply given to
Starred Question No. 80 on the 27th
July, 1966 and state:

(a) whether any final decision has
since been taken in regard to the keep-





